
CENTRAl... ADMINISTRATIVE TRIFUNAI... 
PRINCIPAL. PENCH 

DA 1.25/2003 

New Delhi • this the 6th day of May, 2003 

Horr'hle Sh. Shanker Raju Member (.J) 

5h. Vishal 
S/o late Sh.. Kishori Lal 

R/o 0-126. West Vinod Nagar 
Delhi. - .10 092. 

Applicant 

(Py Advocate Sh. Ashok Kumar) 

V F P S U S 

1. Govt ..of NCT of Delhi 
through its Chief Secretary 
Naya Sachiwalya Indraprasth 
Delhi., 

2.. The Officer Incharge 
0/0 S..D..E..F..R..S 
Delhi Gate Exchange 
MTNI...., New Delhi.. 

Respondents 

Q__LQL1 

As the MTNI... does not come within the 

jurisdiction of this Court as per the provisions of 

Section 40 of the Administrative Trihunal.s Act 

OA is dismissed as withdrawn with liberty to applicant 

to approach the appropriate forum in accord..nce with 

law.. 

(SHANKER RA.JU.) 
MEMPER (.1) 

/ v n d / 


